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- A  copy of the ORDER dated............ ............................................... passed by the Hon'ble |

Tribunal in the above.mentioned case is forwarded herewith for necessary action. - •
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Shri I-H.Khan for the applicant»■

Shri Umesh Gajankush for respondents 

The learned counsel for the applicant 

seeks permission to withdraw this OA,

Permission is grantedo-/ ‘I '

The OA is disposed of as withdrawn aith. . 

a liberty to the applicant., to .approach .this 

Tribunal if he still,feels aggrieved and so

advised
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Judicial Member
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